
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK  
CC Applications Notified for compliance of 

court fees/removal of defects.  

Date : 05.08.2024  

SL. 

No. 
C.A.No. 

Date of 

Application 
Case No. Applicant 

Court Fee 

Specification 

Notify 

Date  

NOT READY CASES 
 

1 55682/2024 02.07.2024 WP(C)/9032/2012 M DAS 

3.00,3*3 

document in 

dms 

2024-

08-05  

2 62100/2024 25.07.2024 CRLREV/730/2017 S K B 
14.00,3*14 

SENT TO XEROX 

2024-

08-05  

3 63784/2024 30.07.2024 OJC/8935/1998 M. BISWAL 

48.00,3*48 

document in 

dms 

2024-

08-05  

4 65375/2024 03.08.2024 WP(C)/12025/2009 M R BARIK 
1 dfa document 

in dms 

2024-

08-05  

5 65874/2024 05.08.2024 ABLAPL/9624/2023 
DEEPAK KU 

SAHOO 

3.00,3*3 sent 

to xerox 

2024-

08-05  

6 65951/2024 05.08.2024 ABLAPL/9866/2019 T.R. DAS 
3.00,3*3 from 

file 

2024-

08-05  

READY CASES 
 

7 62391/2024 25.07.2024 WP(C)/14979/2014 R SETHI 

7.00,3*7 

DOCUMENT IN 

DMS 

2024-

08-05  

8 64295/2024 31.07.2024 WP(C)/17261/2024 M M NAYAK 
3.00,3*3 

paperless 

2024-

08-05  

9 65374/2024 03.08.2024 WP(C)/19165/2009 M R BARIK 

2.00,3*2 

document in 

dms 

2024-

08-05  

10 65575/2024 03.08.2024 WP(C)/10165/2011 
S. K. 

NAYAK 

3.00,3*3 SENT 

TO XEROX 

2024-

08-05  

11 65576/2024 03.08.2024 WP(C)/10163/2011 
S. K. 

NAYAK 

2.00,3*2 SENT 

TO XEROX 

2024-

08-05  

12 65577/2024 03.08.2024 WP(C)/10164/2011 
S. K. 

NAYAK 

2.00,3*2 SENT 

TO XEROX 

2024-

08-05  

13 65870/2024 05.08.2024 WP(C)/19980/2016 N RAO 

6.00,3*6 

document in 

dms 

2024-

08-05  

14 65872/2024 05.08.2024 WP(C)/19980/2016 N RAO 

6.00,3*6 

document in 

dms 

2024-

08-05  

15 65876/2024 05.08.2024 WP(C)/17809/2015 S R 26.00,3*26 2024-
 



TRIPATHY document in 

dms 

08-05 

N I C 

 


